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Setting up of Special Court to· trJ 
Smt. Indira Gandhi for EmerpllCJ' 

Excesses 

"'60. DR. MURLI MANOHAR JO-
SHI: 

SHRI JYOTIRMOY BOSU: 

Will the Minister of HOME AFFAIRS 
be pleased to state: 

(a) whether Go'.'ernment propose 
to set up a Special Court to try Smt. 
Indira Gandhi fOr Emergency Ex-
cesses in the light Of the findings of 
the Shah Commission; 

(b) if so, when such a court will 
be set up; and 

(c) if not the reasons for not sett-
ing up such a Court? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOl\'lE AFFAIRS (SHRI 
S. D. PATIL): (a) to (c). The ques-
tion of setting up a special court to try 
Smt. Indira Gandhi is under the active 
consideration of the Government. Tn 
view of SOllle doubts about the validity 
(If such a legislah.:m. Government have 
decided to seek the opinion of the 
E:upreme Court on th1' question of 
validity under Article 143 of the Con-
stitution. 

Screeniul" of Regioual Films in the 
Capital 

401. SIIRI AHMED HUSSAIN: Will 
the Minister of INFORMATION AND 
BROADCASTING be pleased to state: 

(a) whether Government have made 
any a;,rangement for the screening ot 
regional films in the Capital as they 
are not screened in the capital except 
during the film festival; 

(b) whether Government propose 
screening of regional language films in 
the capital at least one or two showlJ 
on every Sunday on a "No profit no 
loss" basis through its own auditorium; 
and 




